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LOK SABⅡA
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TO BE ANSWERED ON 2607 2018

Watershed ProiectS

1608 SHRIRADHESHYAM BISWAS:

Willthe Minister ofRURAL DEVELOPMENT be plcお ed to state:

(→ Whether the Union Govcmmentis not alloctting funds for treatmcnt of fOrest areas which

are p五 ori五zed as intcgral part of、 vatershcd proJcctS bascd on thc c五 tena dcflned by the

departmcnt itsclfand ifso,the dctails thcreofand the reasons thercfor;

(b)V7hCther non‐ al10Cation of funds in ths regard would lead to dcnial of livelihood to the

forest dwellers and if So,thc detals thereofand the stratcgy dcvised to tackle the issue;

(C)Whethcr the cxcluslon would lcad to collapsc of guiding principal of Common Guidclincs,

2008 issued by thc Union Govcmment and is likely to rcsult in iagmcnted, lilnited and

nawed outcomcs of、 vatcrshcd programmes;

(d)if SO,the detalls thercot and

(C)Wheulcr thc union Govcrnrnent proposes to rcconsidcr its dccision and if so,thc dct滅
ls

thcreoP
ANSWER

MINISTER OF STATE FOR RURAL DEVELOPMENT

(SHRIRAM KRIPAL YADAV)

(al: Departmcnt of Land Rcsourccs has sanctioned 8214 watcrshed dcvclopmcnt prtteCtS in

28 Statcs(except Goa)[duHng the pcriod 2009-10 to 2014-15]covenng an arca of about

39.07 mllllon hectare under lntegrated Watershed Management Prograrnme(lWMP)・
「Le

IWMP was amalgalnated as the Watcrshed Development Componcnt ofthc Pradhan Mantri

K五shi Sinchayce YoJana(WDC― PMKSY)prinCipally for dcvclopmcnt of rainfed portions of

net cultivated area and culturable、 vastclands.

The act市 1■es being undertakcn tllrough the watcrshcd dcvclopment pЮ jectsノ′た′α′ブα

include五 dge area trcatmcnt,dralnagc line trcatment,SOil and moisture conservation,rain

water harveSting, nursew rdsing, afforcstation, horticulture, pasturc development,

livclihoods for assctlcss pcrsons, ctc  Treatment of forest area in thc proJcct is also an

integral part ofthc WDC‐ PMKSY proicCt guidclincs



Under wDC-pMKSy, the available central assistance is provided amongst the States inter-

alia on the basis of number of projects sanctioned, pace of utilisation, Annual Action Plan

formulated by the state etc. states further distribute funds (central share plus State share)

amongst the districts / projects as per requirements'

DuringFY2oi.T.lS,Rs.l6gl.8lcrorewasreleasedasCentralassistancetoStatesundel
WDC.PMKSY.DuringfY2018.19,F<s.2|22.TlcrorehasbeenearmarkedasCentral
Assistance for States under project fund of WDC-PMKSY'

(b) to (e): Does not arise. 
,ri!:r**


